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because of fioods and vanous other
reasons. The TCM boat is being used
by Weat Bengal Government and they
use it to survey the head of Bay of
Bengal.

Shri A. C. Guha: May I know the
amount of fish caught by these
trawlers during the last two or three
years?

Shri M. V. Krishnappa: 1 have got
the figures showing the amount of fish
caught by Central Government boats,
I do not have the totai amount of fish
caught by the Bengal Government
1 am prepared to give those figures
10 the hon Member.

Shri Achar: Has the Government re-
ceived any representation on behalf
of the All India Fishermens’ Confer-
ence held at Malpe in South Kanara®

Shri M. V. Krishnappa: I want to
have notice to answer that question

Shri V. P. Nayar: May I know whe-
ther in view of the possibilities of
developing deep-sea fisheries Govern-
ment have completed collecting all re-
levant data about the fishing grounds
at Wadgebank and Pedrobank, and
have they completed all investigations
necessary for the commercial exploita-
tion of these banks in the near future?

Shri M. V. Krishnappa: We have
started from Cochin We have sent
our two big boats Ashok and Partap
to Cochin We are waiting for the
monsoons t0 be over. As soon as the
monsoon 1s ovel, because our boat
cannot work during the monsoons,
we antend to go to Wadgebank and
survey the who'e area with a view to
collect all the necessary information

Shri V. P. Nayar: May I know what
data you are collecting?

Shri M. V. Krishnappa: We collect
the data of fishing grounds Fish is
not found all over the area, 1t 1s
found only n a particular area accord-
ing to currents and cross-currents 1n
the sea Then there 13 what 1z called
the migratory path, the path through
which fish go—it won't go every way
Then we collect data on fishing sea-
sons, fishing areas etc., that are re-
quired for particular types of grounds
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Shrl Tyagl: Are you introdueing
“red fish” in Kerala waters?

Shri V. P. Nayar: May I ask one
more question?

Mr. Speaker: Order, order, Are we
to convert this into a fishing school?
Let us go to the next question
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Surpluy Feod-grains

*791. Shri Kasliwal: Will the Minis-
ter of Food and Agriculture be pleas-
ed to state whether Govermment pro-
pose to purchase surplug wheat or-
any other food-grains also in the
country? _

The Deputy Minister of Agriculiure
(Bhrl M, V. Krishuappa): Govern-
ment are, at present, purchasing rice
im Orissa and gram in Rajasthan
Arrangement 1s in hand to procurec
rice m Andhra also under the provi-
sions of the Essential Commodities
Act as recently amended

Shri Kasliwal: May I know how
much of gram Government propose
to purchase”

The Minister of Food and Agn-
culture (Shri A. P, Jain): We have
an 1dea of purchasing 50 per cent of
the gram in Ganganagar We have
put a cordon round Ganganaga:
and the procurement operations under
the new amending law are in pro-
gress Stock returns have been cal-
led for and notices of procurement
have béden served on some

Shri Kasliwal: May 1 know whe-
ther Government are considering
ary proposal to purchase coarse

gramns also after the khanff crop 1s
harvested”

Shri A. P Jain: That 14 not of om:
mind

Shri Mahaunty: May 1 know on what
bass the price fixation 18 made® I
also want to know whether the Gov-
ernment have in view any motion of
a fair price to the cultivators in fix-
ing the price”
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Shri A, P. Jain: We are making
this procurement from the trade and
1n fixing the price we generally take
the average of three months preced-
ing the notification, I believe, dated
éth June Sometimes some other
considerations are also taken nto
account and prices are fixed accord-
ingly So far as the farmers are
concerned, we have made no procure-
ment, but I quite agree with my hon,
friend that the farmers must get a
fair deal

Dr. Sushila Nayar: May I know 1if
the Government has paid any atten-
tion to the need for collecting taxes
in kind so that the farmer ;s spared
the contingency of the changing prices
which hit him very badly when the
prices fall he has to sell the produce
to pay the taxes which remamn more
or Jess the same m terms of money”

Shn A. P Jain: That 1s rather a
big question, but something of the
kmd 1s bemng considered at sur request
by the State Governments I cannot
say what 15 gomng to come out of it.

$hr1  Harish Chandra  Mathur:
What 1s the Government’s estimate
of gram m Rajasthan and Rajasthan’s
requirements of gram® May I know
on what basis the deciston of the Gov-
ernment 1s based for purchasing half
the quantity of gram produced there?

ghri A. P. Jain: We are fully aware
that one of the effective methods of
controlling prices is for the Govern-
ment to have adequate stocks Now,
we do not want to denude the Ganga-
nagar market of all its stocks. We
are mtending to purchase 50 per cent,
it may be more, it may be less, and
the quantity which will be purchased
by the Government will be equitably
distributed in different parts of the
country including Rajasthan, so that if
there 1s any requirement there that
will also be met

ohri Ranga: Is 1t a fact that at a
conference which my hon friend the
Minister for Food and Agriculture
and hus Deputy Minister had with the
local Andhra rice millers as well as





